Affidavit to be Furnished by the candidate along with Nomination Paper

Before the Returning Officer.

For election to Bihar Legislative Assembly (Name of the House)

From 177 - Harnaut Constituency (Name of the Constituency)

| Hari Narayan Singh son of Late Shivdutt Prasad Aged 71 (Seventy One) years, resident of Vill-
Mahmadpur, P.O.-Ramghat Bodhi Bigha, P.S.-Nagarnaussa, Dist.-Nalanda, Pin-801305 {mention full
postal address), a candidate at the above Election, do hereby solemnly affirm and state on cath as under:-

{Str

ike out whichever is not applicable)

I. I am a candidate set up by Janta Dal (United) (name of the political party)am contesting as an

Independent candidate,

2. Details of PAN and status of filling of Income tax return :-

5L | Name Permanent Account | The financial vear for which |Total Income shown In |
No. Mumber (PAN) the last Income Tax return |lncome Tax Return
has been filed iin Rupees)

1. | (2) Self AMOQPS2420J 2015-2016 4,61,934/-

{_1:_:} H.LL.F. AACHHS213D 2015-2016 6,635,970/~
2. | Spouse NIL NIL NIL
3. | Dependent-1 ~ NIL ML . . | - NIL
4. | Dependent-2 NIL MIL MIL
5. | Dependent3 ........ NIL NIL NI

3. The following case(s) is/are pending against me in which cognizance has been taken by the court :-

sl

order(s) :

Offence Description
No.
(a) | The details of cases where the court has
taken cognizance, Sections of the Act and NIL
description of the offence for which
cognizance laken :
(b} | Name of the Court, Case No. And Date of NIL
order taking cognizance :
(e) | Details of Appealis)/ Application(s) for
revision (if any) filed against the above NIL

4. Case in which I have been convicted by a court of law (other those referred to in Form 26) :-

(a)

The details of cases, Sections of the Act and
description of the offence for which

NIL
convicted :
(b} | Name of the Court(s), Case No. and Date(s) NIL
of order(s) :
(¢) [ Punishment imposed :

NIL




S, Thai I give herein below the details of the asseis {movable and immovable ete.

dependents :
A. Details of movable assets :
Mote :-

I. Assets in joint name indicating the extent of joint ownership w

2.

In case of deposit/Investment, the details including

Name of Bank/Institution and Branch are to be given.

3,

Value of Bank/Share/Debentures as per the current mar
companies and as per book in case of non-listed com

il also have to be given.

y of myself my spouse and all

g Serial Number, Amoeunt. Date of Depusit. the Scheme

ket value in Stock Exchange in respect of listed
panies should be given.

4, Dependent, here means a person, substantially dependent on the Income of the candidate,
5. Details including amount is to be given separately in respect of gach investment.
51 | Description . Self Spouse [Pe— |m5.ru]nq-:m-‘
Nﬂ. =1 .
(i) | Cash in hand s, 1.45006H- Rs. 350007~ | NIL | NIL | NIL |
T ils of its in Ba Deposit in Bank S.B. Alc Deposit in Bank 5.8, Alc
i D?:::t IEEESEPI?B:;-: e () 5.B.1, BY M, Patna Ae M, -T4683 |00 19 T
o s, { *y A M- 10839459241 . B.GUB, Ramghal 1
Deposits and all other types of |y 5032017 Rs, 974458 | (Nalandal  Rs. 370000
Deposits including saving [ b .. B. Chamdi (Nalanda) |
accounts), Deposits with Ale M- 1020001001 77285 F.Din M.B.G.B. NI NIL | NIL
Financial Institutions, Non dt. 310372017 Rs. 17603~ | Ramghai (Nalanda) b s
Banki Fi ial C - {c) MLB.GL B Ramghat (Nalanda) MLFLD. No-430ETR
anking Financial LOMPAMER | 41 o 7468010004015 e 16122015 Rs600000-
and Cooperative societies and | g5 3pm32007 Rs. 5472100
the amount in cach such {d) 581, B Block, Patna
deposit, Adfg Mo=51024012158
dr. 31032017 Rs. 4,138/
{1 G.P.0), Paina
Alc No-1 300606442
it 3105207 Rs. J30.875-
[Ty Prost OfTic Dhanaut, Paina
Ade Mo -T4B912 1897
du. 310320 T Rs, 1o
5 Years T.D. With Post oflice
Shaya Mogar, Paina
Ade o5 1005094
d. 127122005 Rs. 1,50,000/-
£ Yewrs T.0. With Post olfice
Shavi Magar. Painn
Ade Mo -3 50081 540
de 1632017 R, 1,500,000
F.Vin Bank
5.B.1 5.K Puri Patna
Al Mo.-3 1530086406
A 081 272010 R, 5,000, K-
P.MNB. Chandi (Malanda)
Ade Mo~ 402000 G OG0 1 49
di, DAD2200 1 Rs. 225000
Losn Toe Sunil Kumar
(Saving Engicon Py, Ltd, Patna)
dt. 30032017 Rs. 500,000/ (Total Hs. 6,37 000-
Total Rs. 31,05 4820
(1ii)y | Details of investment in
Bonds, Debentures/sha d | Tata Mutual Fund
e I,Mul"::r" Falio No.-3400650:25  Rs, 4.99,000-
PAMES u AL 270120154 05102 A NIL NIL | NIL | NIL
Funds and other and the
amount,
(iv) | Details of investment in NSS, B
Postal Savings. Insurance B Lite |
Policies and investment inany | R SO '
Financial Instrument in any
b : : Il N i
Financial Insurance in Post L IL | NIL | NIL
office or Insurance Company
and the amount.




| {v) | Personal loans/advance given
to any person of entity
including firm, Company, NIL NIL NIL | NIL | NIL
Trust ete. and other receivables
from debtors and the amount. |
{wi) | Motor Vehicles/ Aircrafis/ (1) Seorpio V.L.X.
Yachts/Ships (details of Make, | - te T80, o NIL NIL | NIL | NIL
Regigmiﬁh Mo, etc, Y ear of rrake 2016 ﬂw
Purchase and amount) Total s, 27,54, 000-
= : i ) gms
(vii} | Jewellery, bullion and valuable Giold Ormnments 0 gms.
; : : ; Giold O s Value  Rs. 260,000/ ;
thing {give details of weight 5;91-15!“\?:11: R iiiioe | Bivr Gininsmns 600 gas NIL | NIL | NIL
and value) Value Rs. 25,000/
Total _ Rs. 2BS.000/-
{viii) Any other assets such as value | Indeterminate share in H.LLF.
i i property
of claims/interast. (&) Gold Om
250 pms. Value Fs. 7,125,000~
& Years T.D. With Post office
(@) Shaya Nagar, Pama

Ade Mo -5 1005059

dt. 20032005 Ha. 1,00,000/-
{b) Shaya Magar, Patna

Adc No.-51005093

dr. 120122015 R, 1,540,000
() Shays Magar, Patna NIL MIL [ NIL | NIL
Adc Mo -3560075679

4L 100372017 R, 15000000/
MN.5.C With Post office G.P.0 Patna
(&) Reg Mo~ 83838

de. 26072003 Re, 45,000/-
{b) Reg. Mo.- 141351
d DRAAT013 Rz, 55,004~

M.LS With Post office

{&) K- Secter, Putna

Ade Mo-112216

dn. 300320 S s, 4,50 008 -
(b} K. Secter, Paina

Adg No.-i 12215

di. 302013 Rs. 4,550,000/
R.D With Post alfice

{n) K. Secier, Paina

Alc Mo -628730 Rs, 75,604/
dt. 3032015 10 JO032017

() K. Secter, Paina

Alc Mo-628731 Rs. 756000
di. 30032015 e INO200T

Deposit in Bank 5.8, Afe

{a) 5.B.1. B Rlock, Patna

Alc No.-6111431954]
de. 310372017 Rs. 5.38.5270-
Cash in Hand s 55000/
Total Rs. 28,64.717-
{ix) | Gross Total value Rs. 1,00,28.209/- Rs. 957,000/~
B. Details of Immovable assets :

Mote :-

1. Properties in joint ownership indicating the extent of joint ownership will also have to be indicated.
2. Each land or building or apartment should be mentioned separately in this format.

51, | Description Self Spouse| Dependent- (Dependent Depende
Mo, 1 -2 3
. - Indeterminate share in H.ULF.
.+ | Agricultural Land Pro
(@ Location(s) Agrrt;:.lzml land = Mahamadpur, L NIL ML NIL
Survey Mumbern(s) P.O.-Romghat,  P.5.-MNagariaiesa
(Malanda)




Area (Total measurement in acres) NIL NIL | NIL NIL
9,15 acre
Whether inherited property Yes MIL NIL NIL MIL
(Yes or Mol
Date of purchase in case of self MIL MIL ML ML NIL
acquired property s
Cost of Land (in case of Purchase) at
the time of Purchase MIL MIL MIL ML WL
Any Investment on the land by way
of development, Construction efc. ML NIL MIL ML MIL
Approximate Current market value. Rs. 35,2500 | NIL NIL MIL NIL
(i} | Mon-Agricultural La :}l:_l‘ijmmi"" share in H.L.F.
Location(s) perty ;
Survey ﬁumber{s} A e v ik NIL NIL NIL
Khashra Mo.-ThE Purchise
1, A AR2010 & 270042011
Area 4.5 Katha R, 10,04, 04040 -
Area (Total measurement in S5q.ft.) 450 Katha NIL NIL NIL NIL
Whether inherited property Mo MIL NIL NIL NIL
{(Yes or MNo) T — —1
Date of purchase in case of self Kh;‘:ﬂ&jﬁ- ;I‘im;hlh;:'l‘:f‘-j&'l'ﬁﬁ NIL NIL MIL MIL
SRR Py 2704201 1
Cost of Land (in case of Purchase) at Rs. 10,00,000/- |
the time of Purchase ) MNIL NIL MIL NIL
Any Investment on the land by way
of development, Construgtion etc. NIL NIL MIL NIL NIL
Approximate Current market value, Rs. 40000000~ | ML ML NIL NIL
(iii}| Commercial Buildings Eﬂ--‘-ﬂiﬁlhﬂ;ﬂdﬂaﬁﬂ
A . P.0O- Al
Eg:;:::::g Japanme:nts} P.s.-mmum pioby NIL NIL NIL NIL
Survey Mumber(s) )
Built up Area ( Total measurement in Gadown Aren 10000 5q.1. MIL MIL MNIL NIL
Sg.0L)
Whether inherited property Yes NIL NIL NIL NIL
iYes or Mo) )
Date of purchase in case of self HIL MIL MIL NIL MIL
acquired property
Cost of property {in case of
Purchase) at the time of Purchase ML NIL NIL MIL NIL
Any Investment on the property by development Rs. 10, 00,000/ | — a
way of development, Construction Year-2008 NIL NIL NIL MIL
ele.
Approximate Current market value. Rs, V825000 | ML NIL | NIL NIL
(iv)| Residential Buildings Indetermimate share in H.LLF, N
i Pro )
ﬁ:z:::z l:{g; ;mnmnm} Rﬁm’fm Buikding o | NIL MIL MIL MIL
Mohomadpar, P.O.-Ramghat, P.5.-
Survey Number{s) Magarnaussa {Malanda)
Area (Total measurement in Sq.0.) 8,000 Sq. i, NIL NIL MIL MIL
Etui||}tt up Area ( Total measurement in 2,00 St MIL NIL MIL | NIL
S
Whether inherited property Yes NIL NIL NIL NIL
[ Yes or Mo)
Date of purchase in case of self MIL MIL MIL MIL MIL
acquired property
Cost of property {in case of o
Purchase) at the time of Purchase NIL MNIL ML MNIL MNIL




Any Investment on the land by way development Hs. 28,00,000/-

of development, Construction etc. Year-2013 NIL NIL NiL NI

Approximate Current market value. R, 36,00,0000 | WL MIL NIL MIL
L) | Other (such as interest in property) NIL NIL MIL MIL NIL
(vi)| Total of Current Market value of Rs. 1,29,50,000/- | NIL NIL NIL NIL

(i} to(v) above [

6. 1 give herein below the details of liabilities/ dues to public financial institutions and government :-
{Note: Please give separate details of name of Bank, Institution, entity or individual and amount for each item)
51, | Description l Self Spouse [Dependent|Dependent| Dependen
No. -1 -2 -3
(i} | Loan or dues to Car Loan From Bihar Vidhan
Bank/Financial instituti Mandal, Patna dt.- July 2016
MName of Bank or Fl Rs.- 10,00,000¢- | MIL NIL ML MIL
Amount outstanding
Mature of loan
Loan or dues to any
individuals/Entity other than
mentioned in (i) above. Car Loan Outstanding
Mame{s) dt-30/03/2017 Rs.- 850,000/ | NIL MIL MIL MIL
Amount outstanding
Nature of loan S =
Any other liability NIL MIL MNIL MIL MIL
Grand Total of liabilities MIL MIL MIL MIL MIL
(i) | Gove F
Dues to department dealing MNIL MIL NIL ML NIL
with povernment
Accommaodation }
Dues o department dealing MIL NIL MIL MIL + MIL
with supply of water
Dues to department dealing MIL NIL NIL NIL NIL
with supply of electricity
Dues to department dealing
with supply of NIL MNIL MIL NIL NIL
Telephones/Mobiles =
Dues to department dealing
with government transport NIL MIL NIL NIL NIL
(including aircrafis and
helicopters)
Income Tax Dues MIL NIL MIL NIL NIL
Wealth Tax Dues MIL MIL MIL MIL MIL
Service Tax Dues NIL NIL NIL MIL MIL
Municipal/Property Tax Dues MIL NIL MIL NIL MIL
Sales Tax Dues MIL MIL MIL MIL ML
Any other Dues MIL MIL MIL MNIL MIL
Grand Total of all Govt. Dues Rs.- 8,50,000~ [ NIL | NIL | NIL NIL




7.

8

Details of profession or occupation :
a. Self M.L.A, Bihar, Paina.
b. Spouse House wife.

My educational qualification is as under :

(Give details of highest School/University education with full form of the certificate/diplomaldegree course.)
{Name of the School/College/University and the year in which the course was completed. )

:L Course Completed | Year School/College | Board/University

[

1. | Matriculation 1960 | Bapu High School, Chandi (Malanda) B.5.5.E.B. Patna

2. | Graduation 1965 | Malanda College, Bihar Sharif (Malanda) l Magadh University, Bodh Gaya

9, ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE :

L

Mame of the Candidate

Sri. Hari Narayan Singh

Vill-Mahmadpur, P.O.-Ramghat Bodhi Bigha. PS.-|

Full .
2, | Full postal address Magamaussa, Dist.-MNalanda, Pin-801305
3. | Mumber and Mame of the constituency and state 177, Harnaut, Nalanda (Bihar)
4| Mame of the Political party which set up the Janta Dal (United)
candidate (otherwise write ‘Independent’)
{a) Number of cases in which conviction order NIL
3 passed {other than those referred to
Form 26)
ib) Total number of Pending cases where the NIL
court(s) have taken cognizance. '
Year for which last Total Income shown
0yl WAl ok Income Tax Return filed (2015-2016)
(a) Candidate {i) Self AMOQPS24201 4,61,934/-
(i) HUF. AACHHS213D 6,65,970/-
(b) Spouse NIL NIL
{¢) Dependents NIL NIL




[7

* | Details of Assets and Liabilities in Rupees

Description

Self

Spouse

Te———y

Moveable
Asset. (Total value)

Rs. I,00,28,209~

Rs. 9,570~

MIL

Lnpraerd-2

‘ MIL

Idvpeaduni

MIL |

Immovable
Assel,

(i) Purchase Price and
Development cost of
Immovable Property
i Total Value)

R, 48,00, 00

MIL

MNIL

MIL

MIL

(i) Approximate
Current Market Price
of Asseti Total Value)

Rs. 1,29,50,000/-

MIL

ML

NIL

Liabilities

Governmeni dues
{ Total)

ML

MIL

MIL

MIL

MIL

Loans from Bank,
Financial Institutions
and other {Total)

Rs. 8,50, 000

NIL

NIL

MNIL

further declare that:

Highest educational gualification :
{Give details of School/University education with full form of the certificate/diploma/degree course.)
(Name of the School/College/University and the year in which the course was completed.)

Graduation in Nalanda College, Bihar Sharif (Nalanda) from Magadh University, Bodh Gaya, in years
1965.

VERIFICATION

I, the deponent, above named, do herehy verify and declare that the contents of this alfidavit are true and correct 10

Verified at Padra this the 15 dav of May 2017

the best of my knowledge and belief, no part of it is false and nothing material has been concealed there from. |

{a} There is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above:

(k) 1. my spouse, or my dependents do not have any asset or liability. other than those mentioned in items 5 and 6
abowve.

ik

T i 209

(Hari Narayun Singh)

DEPONENT
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